C. A No. 1427 OF 2004
| TEM No. MM A) Court No. 2 SECTION XI | A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
l.ANo.4 in Givil Appeal No.1427/2004
NATI ONAL ALUM NI UM COVPANY LTD. Appel | ant (s)
VERSUS

GERALD METALS S. A Respondent (s)

Date : 29/04/2005 This Petition was nentioned today.
CORAM :

HON BLE MR JUSTI CE N. SANTOSH HEGDE

HON BLE MR JUSTICE S.B. SINHA
For Appellant (s)M. V. Krishnanurthy, Adv.

For Respondent (s)Dr.A M Singhvi, Sr.Adv.
M Ej az Magbool, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

List 1.A No.4 in the | ast week before vacati on.

( PAVAN KUVAR) ( PREM PRAKASH)
COURT MASTER COURT MASTER



